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No one has any right
to kill anybody: NHRC

W

PNS B NEW DELHI

NHRC chairperson justice
(retd) Arun Kumar Mishra on
Thursday extolled the ancient
wisdom of India that speaks
of 'ahimsa’ and other human
virtues, as he asserted that
adhikar’ essentially means
“peaceful co-existence” and
no one has any right to kill
anybody or snatch someone
else's bread to satiate their
hunger.

In his address at a techni-
cal session held here as part
of a conference on 'Human
Rights in Indian Culture and
Philosophy', he also said that
‘ahimsa’ (non-violence) wvia
Buddhism is a "gift from
India” to the wider world.

His comments come in the
backdrop of brutal killing of
a tailor in Udaipur by two
men who had posted videos
online that claimed they were
avenging an insult to Islam.

The two-day event is being
hosted by the National

L] glara;

National Human
Rights Commission

Human Rights Commission
{NHRC) in collaboration with
Indira Gandhi National
Centre for the Arts (IGNCA).

"Words used in our scrip-
tures, Yedas, Puranas,
Mahabharata, teaching of our
great persons... Ahimsa was
talked of,” Mishra said.

The NHRC chief then cited
Mahatma Gandhi, Raja
Rammohun Roy, Swami
Vivekananda, Ramdékrishiia
Paramahansa, Dayanand
Saraswati and said; Tthen awe

have to remember Akbar also”
in this context.

"Gandhi, Patel lived with
ahimsa’, it is taught in Jainism
and Buddhism too. Forty-
seven countries have adopted
Buddhism, it is gift from
India -- 'ahimsa’. What
Ashoka borrowed from
Buddhism - ‘ahimsa’... What
we have given to the entire
world is being talked about
thdays ~{Indign culture, we
have not forgotien, it is in our
bload;” be said:
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No one has any right
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NHRC chairperson justice
(retd) Arun Kumar Mishra on
Thursday extolled the ancient
wisdom of India that speaks
of 'ahimsa’ and other human
virtues, as he asserted that
adhikar’ essentially means
“peaceful co-existence” and
no one has any right to kill
anybody or snatch someone
else's bread to satiate their
hunger.

In his address at a techni-
cal session held here as part
of a conference on 'Human
Rights in Indian Culture and
Philosophy', he also said that
‘ahimsa’ (non-violence) wvia
Buddhism is a "gift from
India” to the wider world.

His comments come in the
backdrop of brutal killing of
a tailor in Udaipur by two
men who had posted videos
online that claimed they were
avenging an insult to Islam.

The two-day event is being
hosted by the National

L] glara;

National Human
Rights Commission

Human Rights Commission
{NHRC) in collaboration with
Indira Gandhi National
Centre for the Arts (IGNCA).

"Words used in our scrip-
tures, Yedas, Puranas,
Mahabharata, teaching of our
great persons... Ahimsa was
talked of,” Mishra said.

The NHRC chief then cited
Mahatma Gandhi, Raja
Rammohun Roy, Swami
Vivekananda, Ramdékrishiia
Paramahansa, Dayanand
Saraswati and said; Tthen awe

have to remember Akbar also”
in this context.

"Gandhi, Patel lived with
ahimsa’, it is taught in Jainism
and Buddhism too. Forty-
seven countries have adopted
Buddhism, it is gift from
India -- 'ahimsa’. What
Ashoka borrowed from
Buddhism - ‘ahimsa’... What
we have given to the entire
world is being talked about
thdays ~{Indign culture, we
have not forgotien, it is in our
bload;” be said:
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Need UAPA for terrorists, those

who behead people: Minister
NHRC Chief Says No Religion Has Hegemony In India

Times NEws NETwWoORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary torein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.

Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
so we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terroristsarenot wipedout.”

The former Union home
secretary said, “The infrin-
gement ondue process of few
citizens is to protect larger

RK SINGH

“ You have to have laws like
UAPA, so we can act against
terrorists and those who behead
other people. This is to protect
the rights of others

Union minister

humanity.. It is to make sure
that people don’t get shot
(like in Jammu and Kash-
mir)because they belongtoa
particular religion. That is
thefactof life which hastobe
imbibed and accepted.”
Singh’s reference to UA-
PA came in the backdrop of
the two youths, who behead-
ed a tailor in Udaipur over a
social media post, being
booked under the anti-terror
law. He said protection of hu-
man rights is part of every
Indian’s DNA andlaws UAPA
have to kick in when legal

systems to identify people
who violate the rights of oth-
ersfail and supportive mech-
anisms are needed.

NHRC chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.

“If our blood is not differ-
ent, how can there be any dif-
ference between religions,
Gods...It is time to think

about the oneness of Gods.
All religions have one goal.
Today, I don’t know for what
reasons or interests, at-
tempts are beingmade tocre-
ate a divide. Today we want
that the syncretic tradition
of Akbar’s “Din-i-Ilahi”
must be implemented
again,” Justice Mishra said.

Singh also said peaceful
co-existence and ‘ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on
earth. We never discriminat-
ed against religions. We re-
spect all gods, that is why we
have a pantheon of gods. We
don’t believe in conver-
sions,” he said.

The NHRC chief said In-
dian culture believes in assi-
milating all the influences it
was exposed to, a character
trait, and that should be re-
garded as India’s strength,
not weakness.
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Need UAPA for terronists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary torein interroristsand
“those who behead people”,
but also to protect the rights
and lives of others.

Speakingat the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
so we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terrorists are not wiped
out.”

The former Union home
secretary said, “The infrin-
gement on due process of
few citizens is to protect
larger humanity.. It is to
make sure that people don't
get shot (like in Jammu &
Kashmir) because they be-
long to a particular religion.
That is the fact of life which
has to be imbibed and ac-

RK SINGH

“ You have to have laws like
UAPA... This is to protect the rights
of others and make sure that
people who don’t listen to diktats
of terrorists are not wiped out

Power and renewable energy minister

cepted.”

Singh's reference to UA-
PA came in the backdrop of
the two youths, who behead-
ed a tailor in Udaipur over a
social media post, being
booked under the anti-terror
law. He said protection of hu-
manrightsispartof every In-
dian's DNA and laws UAPA
havetokick inwhen legal sys-
tems to identify people who
violate the rights of others
fail and supportive mecha-
nismsare needed.

NHRC Chairman Justice
Arun Kumar Mishrasaidall
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”.
He said ‘Sarva Dharma
Sambhav (All religions are
Equal)’ has been the ethos of
India.

“If our blood is not differ-
ent, how can there be any dif-
ference between religions,
Gods...It is time to think
about the oneness of Gods.
All religions have one goal.
Today, I don't know for what
reasonsor interests, attempts
are being made to create a di-
vide. Today we want that the
syncretic tradition of Ak-
bar’s 'Din-i-Ilahi’ must be im-
plemented again,” Justice
Mishrasaid.

Singh also said peaceful
co-existence and 'ahimsa’'
(non-violence) have been the
ethos of India. “We are the
most tolerant people on
earth. We never discrimi-
nated against religions. We
respect all gods, that is why
we have a pantheon of gods.
We don't believe in conver-
sions,” he said.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary torein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.

Speaking at the first Con-

vention on Human Rights in
Indian Culture and Philoso-
phy here, the minister said,
“You have to have laws like
UAPA, so we can act against
terrorists and those who be-
head other people. This is to
protect the rights of others
and make sure that people
who don't listen to the dik-
tats of terrorists are not
wiped out.”

The former Union home
secretary said, “The infrin-
gement on due process of
few citizens is to protect

out

RK SINGH
Power and renewable energy minister

“ You have to have laws like
UAPA... This is to protect the
rights of others and make sure
that people who don’t listen to
diktats of terrorists are not wiped

larger humanity.. It is to
make sure that people don't
get shot (like in Jammu &
Kashmir) because they be-
long to a particular religion.
That is the fact of life which
has to be imbibed and
accepted.”
Singh’sreferenceto UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a social
media post, being booked un-
der the anti-terror law. He
said protection of human
rights is part of every Indi-
an’s DNA and laws UAPA

have tokick in whenlegal sys-
tems to identify people who
violate the rights of others
fail and supportive mecha-
nisms are needed.

NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been partof ourculture”. He
said ‘Sarva Dharma Samb-
hav(Allreligionsare Equal)’
has been the ethos of India.

“If our blood is not differ-
ent, how can there be any dif-
ference between religions,

Gods...It is time to think
abouttheonenessof Gods. All
religions have one goal. To-
day, I don't know for what rea-
sonsor interests, attemptsare
being made to create a divide.
Today we want that the syn-
cretic tradition of Akbar's
'Din-i-llahi’ must be imple-
mented again,” Justice Mis-
hrasaid.

Singh also said peaceful
co-existence and ‘'ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on earth.
We never discriminated
against religions. We respect
all gods, that is why we have a
pantheon of gods. Wedon't be-
lieve in conversions,” he said.

Justice Arun Kumar Mis-
hra said Indian culture be-
lieves in assimilating all the
influences it was exposed to,a
character trait, and that
should be regarded as India’s
strength, not weakness.
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Hegemony of one religion never been part of our cul

NEW DELHL, June 30 (PT])

NHRC chiefjustice (retd) Arun
Kumar Mishra on Thursday
said ‘Sarva Dharma Sambhav’
orallreligionsare the same has
been the ethos ofIndia, and that
the hegemony of one religion
“has never been part of our
culture, it never was and will
never be".

In his address at the open-
ing of a conference here on
‘Human Rights in Indian

Culture and Philosophy’, he
also said forcible religious con-
version was never accepted by
India’s civilisation and it is
“against humanity”.

Extolling the virtues of Indian
culture, he said, all religions
speak of peace and non-vio-
lence. “Peaceful co-existence is
our culture, our dharma”.

“If our blood is not different,
howcantherebe anydifference
between religions, Gods,” he
said. “It is time to think about

theonenessofGods, all religions
have one goal. Today, don't
know forwhat reasonsorinter-
ests, attempts are being made
to createadivide. Thereisaneed
to implement again the syn-
cretic tradition of ‘Din-i-Ilahi',”
he said. Earlier in the day, the
retired Supreme Court judge
addressed a technical session
aspartofthe conference, where
hesaid‘ahimsa’ (non-violence)
via Buddhism is a “gift from
India” to the wider world.

His comments col
backdrop of brutal k
tailor in Udaipur by

The two-day even
hosted by the Nation:
Rights Commission (
collaboration with
GandhiNational Cen
Arts (IGNCA). The NI
cited Mahatma Gan
Ram Mohan Roy,
Vivekananda, Ram
Paramahansa, D
Saraswati, andadded
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Need UAPA for terrorists, those
who behead people: Minister

Times NEws NETWORK

New Delhi: Union minister
R K Singh on Thursday said
special laws like the Crime
Control Act and Unlawful Ac-
tivities Prevention Act (UA-
PA) are not only necessary to
rein in terrorists and “those
who behead
people”, but
also to pro-
tect the
rights and
lives of oth-
ers

Speaking
at the first Convention on Hu-
man Rights in Indian Culture
and Philosophy here, Singh
said, “You have to have laws
like UAPA, so we can act
against terrorists and those
who behead other people.
This is to protect the rights of
others and make sure that
people who don’t listen to the
diktats of terrorists are not
wiped out.”

The former Union home
secretary said, “The infringe-
mentondue process of few ci-
tizens is to protect larger hu-
manity... It is to make sure
that peopledon’t get shot (like
in Jammu and Kashmir) be-
cause they belong to a partic-
ular religion. That is the fact
of life which has to be im-
bibed and accepted.”

Singh’sreferenceto UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur overasocial
media post, being booked un-
der the anti-terror law. He
said protection of human
rights is part of every Indi-
an’s DNA and laws UAPA
havetokick inwhen legal sys-
tems to identify people who
violate the rights of others
fail and supportive mecha-
nisms are needed.

NHRC chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemony

of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.

“If our blood is not differ-
ent, how can there be any dif-
ference between religions,
Gods...It is time to think
about the oneness of Gods.
All religions have one goal.
Today, I don’t know for what
reasonsor interests, attempts
are being made to create a di-
vide. Today we want that the
syncretic tradition of Ak-
bar’s ‘Din-i-llahi’ must be im-
plemented again,” Justice
Mishra said.

Singh also said peaceful
co-existence and ‘ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on
earth. We never discriminat-
ed. We respect all gods, that is
why we have a pantheon of
gods. We don't believe in con-
versions,” he said.
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Need UAPA
for terrorists,
says minister

Times NEws NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Actand Unlawful Ac-
tivities Prevention Act (UA-
PA) are not only necessary to
rein in terrorists and “those
who behead people”, but also
to protect the rights and lives
of others.

Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philosop-
hy here, Singh said, “You ha-
ve to have laws like UAPA, so
we can act against terrorists
and those who behead other
people. This is to protect the
rights of others and make su-
re that people who don’t lis-
ten to the diktats of terro-
ristsare not wiped out.”

The former Union home
secretary said, “The infring-
ement on due process of few
citizens is to protect larger
humanity... It is to make sure
that people don't get shot
(like in Jammu and Kash-
mir)because they belongtoa
particular religion. That is
thefactof life which hastobe
imbibed and accepted.”

Singh's reference to UA-

PA came in the backdrop of
the two youths, who behea-
ded atailor in Udaipurovera
social media post, being boo-
ked under the anti-terrorlaw.
He said protection of human
rights is part of every Indi-
an’s DNA and laws UAPA ha-
ve to kick in when legal sy-
stems to identify people who
violate the rights of others
fail and supportive mecha-
nisms are needed.

NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.

“If our blood is not diffe-
rent, how can there be any
difference between reli-
gions, Gods...It is time to
think about the oneness of
Gods. All religions have one
goal. Today, I don't know for
what reasons or interests, at-
tempts are being made to cre-
ate a divide. Today we want
that the syncretic tradition
of Akbar's 'Din-i-Ilahi' must
be implemented again,” Jus-
tice Mishra said.
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Hegemony of one
religion never been
part of our culture:

NHRC chief

NEW DELHI, PTI: NHRC chief
justice (retd) Arun Kumar
Mishra on Thursday said
‘Sarva Dharma Sambhav’ or
all religions are the same has
been the ethos of India, and
hegemony of one religion “has
never been part of our culture,
it never was and will never be”.

Inhisaddressatthe opening
of a conference here on ‘Hu-
man Rights in Indian Culture
and Philosophy’, he also said
forcible religious conversion
was never accepted by India’s
civilisation and it is “against
humanity”.

Co-existence

Extolling the virtues of Indian
culture, he said, all religions
speak of peace and non-vio-
lence. “Peaceful co-existence
isour culture, our dharma”.

“If our blood is not different,
how can there be any differ-
ence betweenreligions, Gods,”
he said.

“Itis time to think about the
oneness of Gods, all religions
have one goal. Today, don’t
know for what reasonsorinter-
ests, attempts are being made
to create a divide. There is a
need to implement again the
syncretic tradition of (Akbar’s)
‘Din-i-Ilahi’.” he said.
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CMmeets Udalpur VlC[lIIB kinamid protests

TrRIBUNE NEWS SERVICE

NEW DELHI, JUNE 30
Hours after Hindu organi-
sations in Udaipur staged a
protest march against the
grisly June 28 murder of tai-
lor Kanhaiya Lal, Rajasthan
Chief Minister Ashok Gehlot
on Thursday met the vic
tim's family and handed
over a cheque of Rs 51 lakh
as compensation, assuring
speedy justice in the matter.
After deceased’'s wife
Yashoda sought death penal-
ty for accused Riaz Akhtari
and Mohammad Ghous,
Gehlot said the severest pun-
ishment should be meted out
to the killers. The CM sought
a time-bound NIA probe.
“The NIA should complete
the probe in a time-bound
manner and file a chargesheet
in amonth,” said the CM.
Gehlot's visit to Udaipur's

Dhanmandi, the site of the
brutal killing, was preceded
by a massive protest march
by Hindu organisations.

The march went off peace-
fully barring a minor stone-
throwing incident, which the
riot police contained.

Gehlot also issued an

t‘

= NO ONE HAS RIGHTTO

Arun Kumar Mshra(retd)saad no
one had rightto killanyone

B Hiscomments came inthe back-

Udaipur by two men

# = “Inur scriptures, Vedas, Puranas,

Mahabharata, teachings of our

great persons... Ahimsawas
talked of," Justice Mishrasaid

<< Locals protest the killing of
Kanhaiya Lal in Udaipur. REUTERS

appeal to the people of the
state to “defeat forces that
wish to harm communal har-
mony in Rajasthan”.
Meanwhile, the BJP today
again blamed Congress'
“appeasement politics” for the
murder, with state unit chief
Satish Poonia saying, “The

fact that two men executed
this hornible crime unfazed by
the fearof law speaks volumes
about where this state is head-
ed under the Congress rule.”
Congress spokesperson
Alka Lamba blamed it on the
“atmosphere of communal
disharmony in the country”.
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ANI News/ Latestly/ ThePrint
Human rights is in DNA of Indians, says RK Singh

https://www.aninews.in/news/national/general-news/human-rights-is-in-dna-of-indians-
says-rk-singh20220630222441

https://www.latestly.com/agency-news/india-news-human-rights-is-in-dna-of-indians-
says-rk-singh-3893362.html

https://theprint.in/india/lhuman-rights-is-in-dna-of-indians-says-rk-singh/1019455/

Union Minister for Power R K Singh on Thursday said that respect for human rights is in
the DNA of Indians. While inaugurating NHRC-IGNCA Conference, he said, "respect for
human rights is in the DNA of Indians." He said that respecting the rights of women has
been a very old tradition of Indian society much before the West realized these in the
60s. "We come from a culture where a common man can question the king," he added.
He said that it is our country that has expanded the concept of human rights by ensuring
houses, piped water connection, electricity, gas connection for all; health insurance
cover of Rs. 5 lakh to every family below the poverty line and the right to food that
ensured 80crore people got free food. Earlier, addressing the gathering, the NHRC,
Chairperson, Justice Arun Mishra said that India has given a new philosophy to the
world. He said that Dharma has been recognized as a way of life in India and not as a
narrow understanding of religion. Therefore, conduct, as a set principle of life, has
become a strong pillar for respecting human rights.

He said that the concept of the global village being talked about now has been a very
ancient philosophy as reflected in the ethos of 'Vasudhaiv Kutumbakam'. Referring to
several scriptures of different religious faiths, he said that in Indian culture, there has
never been a monopoly of any religious faith or ideology, because there has been
acceptance of all beliefs, and that is why the concept of religious conversion never met
the approval, as its need was never felt. While Justice Arun Mishra said, "when there is
no difference in human beings, why should they be differentiated in the name of
religion." Singh was addressing, as the Chief Guest, the inaugural session of the two
days 'National Conference on Human Rights in Indian Culture and Philosophy',
organized jointly by the National Human Rights Commission, NHRC, India and Indira
Gandhi National Centre for Arts, IGNCA in New Delhi today. Earlier, during the day, in
the two thematic sessions, leading into the culmination of this inaugural session, chaired
by the NHRC Chairperson, Justice Arun Mishra and Member, Justice M.M. Kumar,
several thought-provoking interventions were made by the leading academicians on the
various facets of ancient Indian culture and philosophy embedded in the values for
human rights as these are being understood and defined today. The two-day
conference will conclude on July 1, 2022. (ANI)
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Rehah fapses in N'rangpur bridge collapse

CS put on notice
by NHRC

RAJESH BEHERA

®  BHUBANESWAR

The National Human Rights
Commission (NHRC) has is-
sued a show-cause notice to the
(Odisha Chief Secretary to sub-
mit a report within six weeks
on compensation to kin of a
deceased and 11 injured per-
sons in a flyover collapse case
in Nabarangpur district.

An under construction
bridge built up under Biju Setu
Yojana had collapsed on Janu-
ary 10, 2021 in Nabarangpur
district in which one labourer
had died and 11 others sus-
tained critical injuries.
Mahendra Mali succumbed to
injuries while undergoing
treatment at the hospital.

Complainant Akhand alleged
that due to sub standard work
and lack of safety measures,
such an unfortunate incident
had occurred.

Later, the commission called
for a report in the matter
within four weeks from the
district Magistrate
JNabarangpur .The District
Magistrate had submitted a
report before the commission
on 1.10.2021 where in it was
inter alia stated that conse-
quent upon the collapse of the
bridge under construction, the
Assistant Engineer, the Assis-
tant Executive Engineer and
the Executive Engineer of
Rural Works
Division,Nabarangpur -II,
Umerkote, were suspended
and the contract for the work
had been rescinded by the Su-
perintending Engineer, south-

ern circle , Rural Works,
Sunabeda wvide letter dated
7.5.2021.

It had been also informed
to the commission that the
wife of the deceased had been
provided with Rs 1,36,034 and
steps for rehabilitation of the
family.

However, the commission
revealed that the compensa-
tion provided to the wife of
the deceased was meagre and
no compensation had been
paid to the injured. Asaresult,
the NHRC issued notice to
show cause within six weeks
to the Chief Secretary as to
why the commission should
not recommend compensa-
tion for an amount of Rs 5
lakh to be paid to the next of
kin of the deceased and Rs 1
lakh to be paid to the injured
persons.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary to rein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.
Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
so we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terroristsarenot wiped out.”
The former Union home
secretary said, “The infrin-
gementondue process of few

“ You have to have laws like UAPA, so we can act
against terrorists and those who behead other peo-
ple. This is to protect the rights of others and make
sure that people who don't listen to the diktats of

terrorists are not wiped out

R K SINGH

Power and renewable energy minister

citizens is to protect larger
humanity... It is to make sure
that people don't get shot
(like in Jammu & Kashmir)
because they belong to a par-
ticular religion. That is the
factof life which hastobeim-
bibed and accepted.”

Singh’s reference to UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a social
media post, being booked un-
der theanti-terrorlaw. He said
protection of human rights is
part of every Indian’s DNA

and laws UAPA have tokick in
when legal systems to identify
people who violate the rights
of others fail and supportive
mechanisms are needed.
NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.
“If our blood is not differ-
ent, how can there be any dif-

ference between religions,
Gods...It is time to think
about the oneness of Gods. All
religions have one goal. Today,
I don't know for what reasons
or interests, attempts are be-
ingmadetocreateadivide. To-
day we want that thesyncretic
tradition of Akbar’s 'Din-i-lla-
hi'" must be implemented
again,” Justice Mishra said.
Singh also said peaceful
co-existence and ‘ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on earth.
We never discriminated
against religions. We respect
all gods, that is why we have a
pantheon of gods. We don't be-
lieve in conversions,” he said.
Mishra said Indian cul-
ture believes in assimilating
all the influences it was ex-
posed to, acharacter trait, and
that should be regarded as In-
dia’s strength, not weakness.
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UAPA necessary to act
against terrorists: Minister
R.K. Singh speaks at NHRC meet

SPECIAL CORRESPONDENT
NEW DELHI

Union Minister R.K. Singh
on Thursday said it was ne-
cessary to have certain laws
like the Unlawful Activities
Prevention Act (UAPA) so
that action could be taken
against terrorists and those
who “behead other peo-
ple”, while addressing the
National Human Rights
Commissions conference
on human rights in the In-
dian context.

Mr. Singh cited attacks by
Naxals on security forces
and terrorists in Jammu and
Kashmir as examples.

Mr. Singh said it was “ne-
cessary to infringe on due
process of a few citizens in
order to protect the larger
humanity™.

Referring to the incident
where a tailor was behead-
ed by two men in Udaipur
earlier this week, Mr. Singh
said, “It is necessary to have
special laws like the Unlaw-
ful Activities Prevention Act
so that we can act against
terrorists, so that we can act
against the type of people
who behead other people.
That is something which has
to be said and has to be
accepted.”
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UAPA necessary to act
against terrorists: Minister
R.K. Singh speaks at NHRC meet

SPECIAL CORRESPONDENT
NEW DELHI

Union Minister R.K. Singh
on Thursday said it was ne-
cessary to have certain laws
like the Unlawful Activities
Prevention Act (UAPA) so
that action could be taken
against terrorists and those
who “behead other peo-
ple”, while addressing the
National Human Rights
Commissions conference
on human rights in the In-
dian context.

Mr. Singh cited attacks by
Naxals on security forces
and terrorists in Jammu and
Kashmir as examples.

Mr. Singh said it was “ne-
cessary to infringe on due
process of a few citizens in
order to protect the larger
humanity™.

Referring to the incident
where a tailor was behead-
ed by two men in Udaipur
earlier this week, Mr. Singh
said, “It is necessary to have
special laws like the Unlaw-
ful Activities Prevention Act
so that we can act against
terrorists, so that we can act
against the type of people
who behead other people.
That is something which has
to be said and has to be
accepted.”
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UAPA necessary to act
against terrorists: Minister
R.K. Singh speaks at NHRC meet

SPECIAL CORRESPONDENT
NEW DELHI

Union Minister R.K. Singh
on Thursday said it was ne-
cessary to have certain laws
like the Unlawful Activities
Prevention Act (UAPA) so
that action could be taken
against terrorists and those
who “behead other peo-
ple”, while addressing the
National Human Rights
Commissions conference
on human rights in the In-
dian context.

Mr. Singh cited attacks by
Naxals on security forces
and terrorists in Jammu and
Kashmir as examples.

Mr. Singh said it was “ne-
cessary to infringe on due
process of a few citizens in
order to protect the larger
humanity™.

Referring to the incident
where a tailor was behead-
ed by two men in Udaipur
earlier this week, Mr. Singh
said, “It is necessary to have
special laws like the Unlaw-
ful Activities Prevention Act
so that we can act against
terrorists, so that we can act
against the type of people
who behead other people.
That is something which has
to be said and has to be
accepted.”
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UAPA necessary to act
against terrorists: Minister
R.K. Singh speaks at NHRC meet

SPECIAL CORRESPONDENT
NEW DELHI

Union Minister R.K. Singh
on Thursday said it was ne-
cessary to have certain laws
like the Unlawful Activities
Prevention Act (UAPA) so
that action could be taken
against terrorists and those
who “behead other peo-
ple”, while addressing the
National Human Rights
Commissions conference
on human rights in the In-
dian context.

Mr. Singh cited attacks by
Naxals on security forces
and terrorists in Jammu and
Kashmir as examples.

Mr. Singh said it was “ne-
cessary to infringe on due
process of a few citizens in
order to protect the larger
humanity™.

Referring to the incident
where a tailor was behead-
ed by two men in Udaipur
earlier this week, Mr. Singh
said, “It is necessary to have
special laws like the Unlaw-
ful Activities Prevention Act
so that we can act against
terrorists, so that we can act
against the type of people
who behead other people.
That is something which has
to be said and has to be
accepted.”
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Hegemony of one religion never been part of our culture: NHRC

NEW DELHI: NHRC chairperson Justice (retd) Arun Kumar culture, it never was and will never be®, In his address at the
Mishra Thursday said 'Sarva Dharma Sambhav' or all religions | opening of a conference here on 'Human Rights in Indian
are the same has been the ethos of India, and that the Culture and Philosophy’, he said there is a need to implement

hegemony of one religion "has never been part of our again the syncretic tradition of Akbar's ‘Din-i-llahi'.
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NHRC chief bats for

 —

religious harmony

Minority panel condemns the crime

OUR CORRESPONDENT

NEW DELHI: NHRC chief
justice (Retd) Arun Kumar
Mishra on Thursday said
‘Sarva Dharma Sambhav’ or all
religions are the same has been
the ethos of India, and that the
hegemony of one religion “has
never been part of our culture,
it never was and will never be’.

In his address at the open-
ing of a conference here on
‘Human Rights in Indian Cul-
ture and Philosophy, he also
said forcible religious conver-
sion was never accepted by
India’s civilisation and it is
“against humanity”.

Extolling the virtues of

1

Arun Kumar Mishra

Indian culture, he said, all
religions speak of peace and
non-violence. “Peaceful co-
existence is our culture, our
dharma”.

“If our blood is not dif-
ferent, how can there be any
difference between religions,
Gods,” he said. Continued on P4

NHRC chief

“It is time to think about
the oneness of Gods, all
religions have one goal.
Today, don't know for
what reasons or interests,
attempts are being made
to create a divide. There is
a need to implement again
the syncretic tradition of
(Akbar’s) ‘Din-i-Ilahi}’ he
said.

Earlier in the day, the
retired Supreme Court
judge addressed a techni-
cal session as part of the
conference, where he said
‘ahimsa’ (non-violence) via
Buddhism is a “gift from
India” to the wider world.

His comments come in
the backdrop of brutal kill-
ing of a tailor in Udaipur by
two men who had posted

videos online that claimed
they were avenging an
insult to Islam.

The two-day event
is being hosted by the
National Human Rights
Commission (NHRC) in
collaboration with Indira
Gandhi National Centre
for the Arts (IGNCA). The
NHRC chief cited Mahatma
Gandhi, Raja Ram Mohan
Roy, Swami Vivekananda,
Ramakrishna Paramahansa,
Dayanand Saraswati, and
added “we have to remem-
ber Akbar also” in this
context.

“Gandhi, Patel lived
with ‘ahimsa, it is taught
in Jainism and Buddhism
too. Forty-seven coun-
tries have adopted Bud-
dhism, it is a gift from India
— ‘ahimsa. What Ashoka
borrowed from Buddhism

MILLENNIUM POST, Delhi, 1.7.2022
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— ‘ahimsa’.. What we have
given to the entire world is
being talked about today...
Indian culture, we have not
forgotten, it is in our blood,”
he said.

He then spoke of
‘adhikar’ (rights) and ‘day-
itva’ (duties) as spoken in
the Indian texts.

“Adhikar’ is peaceful
co-existence. No one has
any right to kill anybody or
snatch someone else’s bread
to satiate their hunger or
quench their thirst,” the
NHRC chief said.

He also talked about
the land being a venerated
‘Bhoomi Devi’ (Mother
Earth) and River Ganga
being revered as a ‘Ganga
Maga and lamented that
society was “forgetting its
obligations” there too.

The NHRC chief
underlined that the fertile
nature of land was “being
destroyed” through use of
chemicals and fertilizers as
they benefit just a few crops
and render it “unproduc-
tive” later.

India is an agriculture-
dominated country and the
land gives bread to millions,
he said.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary to rein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.

Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
s0 we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terroristsarenot wiped out.”

The former Union home
secretary said, “The infrin-
gementon due process of few
citizens is to protect larger

RK SINGH

“ You have to have laws like
UAPA... This is to protect the rights
of others and make sure that
people who don't listen to diktats
of terrorists are not wiped out

Power and renewable energy minister

humanity... It is to make sure
that people don’t get shot
(like in Jammu & Kashmir)
because they belong to a par-
ticular religion. That is the
fact of life which hastobe im-
bibed and accepted.”

Singh’s reference to UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a social
media post, being booked un-
dertheanti-terrorlaw. He said
protection of human rights is
part of every Indian’s DNA
and laws UAPA have tokick in
whenlegal systems to identify

people who violate the rights
of others fail and supportive
mechanisms are needed.
NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.
“If our blood is not differ-
ent, how can there be any dif-
ference between religions,
Gods...It is time to think
about the oneness of Gods. All

religions have one goal. Today,
I don't know for what reasons
or interests, attempts are be-
ingmadetocreateadivide. To-
day we want that the syncretic
tradition of Akbar's 'Din-i-Ila-
hi" must be implemented
again,” Justice Mishra said.

Singh also said peaceful
co-existence and ‘'ahimsa’'
(non-violence) have been the
ethos of India. “We are the
most tolerant people on
earth. We never discriminat-
ed against religions. We re-
spect all gods, that is why we
have a pantheon of gods. We
don't believe in conver-
sions,” he said.

Mishra said Indian cul-
ture believes in assimilating
all the influences it was ex-
posed to,a character trait, and
that should be regarded as In-
dia’s strength, not weakness.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETwork

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary torein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.
Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
S0 we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terroristsarenot wipedout.”
The former Union home
secretary said, “The infrin-
gement on due process of few

citizens is to protect larger
humanity... It is to make sure
that people don't get shot
(like in Jammu & Kashmir)
because they belong to a par-
ticular religion. That is the
fact of life which hastobe im-
bibed and accepted.”

Singh’s reference to UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a social
media post, being booked un-
der the anti-terror law. He said
protection of human rights is
part of every Indian’s DNA

“ You have to have laws like
UAPA... This is to protect the rights
of others and make sure that
people who don't listen to diktats
of terrorists are not wiped out

RK SINGH
Power and renewable energy minister

and laws UAPA have tokick in
whenlegal systems to identify
people who violate the rights
of others fail and supportive
mechanisms are needed.
NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.
“If our blood is not differ-
ent, how can there be any dif-

ference between religions,
Gods...It is time to think
about the oneness of Gods.
All religions have one goal.
Today, I don't know for what
reasons or interests, at-
temptsare being made tocre-
ate a divide. Today we want
that the syncretic tradition
of Akbar's 'Din-i-llahi' must
be implemented again,” Jus-
tice Mishra said. Singh also
said peaceful co-existenceand
‘ahimsa’' (non-violence) have
been the ethos of India. “We
are the most tolerant people
on earth. We never discrimi-
nated against religions. Were-
spect all gods, that is why we
have a pantheon of gods. We
don't believe in conversions,”
he said. Mishra said Indian
culture believes in assimilat-
ingall the influences it was ex-
posed to, acharacter trait, and
that should be regarded as In-
dia’s strength, not weakness.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETwork

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary torein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.
Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
S0 we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terroristsarenot wipedout.”
The former Union home
secretary said, “The infrin-
gement on due process of few

citizens is to protect larger
humanity... It is to make sure
that people don't get shot
(like in Jammu & Kashmir)
because they belong to a par-
ticular religion. That is the
fact of life which hastobe im-
bibed and accepted.”

Singh’s reference to UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a social
media post, being booked un-
der the anti-terror law. He said
protection of human rights is
part of every Indian’s DNA

“ You have to have laws like
UAPA... This is to protect the rights
of others and make sure that
people who don't listen to diktats
of terrorists are not wiped out

RK SINGH
Power and renewable energy minister

and laws UAPA have tokick in
whenlegal systems to identify
people who violate the rights
of others fail and supportive
mechanisms are needed.
NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.
“If our blood is not differ-
ent, how can there be any dif-

ference between religions,
Gods...It is time to think
about the oneness of Gods.
All religions have one goal.
Today, I don't know for what
reasons or interests, at-
temptsare being made tocre-
ate a divide. Today we want
that the syncretic tradition
of Akbar's 'Din-i-llahi' must
be implemented again,” Jus-
tice Mishra said. Singh also
said peaceful co-existenceand
‘ahimsa’' (non-violence) have
been the ethos of India. “We
are the most tolerant people
on earth. We never discrimi-
nated against religions. Were-
spect all gods, that is why we
have a pantheon of gods. We
don't believe in conversions,”
he said. Mishra said Indian
culture believes in assimilat-
ingall the influences it was ex-
posed to, acharacter trait, and
that should be regarded as In-
dia’s strength, not weakness.
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Need UAPA for terrorists, those
who behead people: Minister

No Religion Has
Hegemony Here,
Says NHRC Chief

Times NEws NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only necessa-
ry to rein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.
Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philo-
sophy here, Singh said, “You
have to have laws like UAPA,
s0 we can act against terro-
rists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who

“ You have to have laws like
UAPA... This is to protect the rights
of others and make sure that
people who don't listen to diktats
of terrorists are not wiped out

RK SINGH
Power and renewable energy minister

don’t listen to the diktats of
terroristsarenot wipedout.”

The former Union home
secretary said, “The infring-
ement on due process of few
citizens is to protect larger
humanity... It is to make sure
that people don’t get shot
(like in Jammu and Kash-
mir)because they belongtoa
particular religion. That is
thefactof life which hastobe
imbibed and accepted.”
Singh’s reference to UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a soci-
al media post, being booked

under the anti-terror law. He
said protection of human
rights is part of every Indi-
an’'s DNA and laws UAPA ha-
ve to kick in when legal sy-
stems to identify people who
violate the rights of others
fail and supportive mecha-
nismsare needed.

NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.

“If our blood is not different,
how can there be any diffe-
rence between religions,
Gods...Itistimeto think abo-
ut the oneness of Gods. All
religions have one goal. To-
day, I don’t know for what re-
asons or interests, attempts
are being made to create a di-
vide. Today we want that the
syncretic tradition of Ak-
bar’'s ‘Din-i-Ilahi’ must be
implemented again,” Justice
Mishrasaid.

Singh also said peaceful
co-existence and ‘ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on
earth. We never discrimina-
ted against religions. We re-
spect all gods, that is why we
have a pantheon of gods. We
don’t believe in conver-
sions,” he said.

The NHRC chief said In-
dian culture believes in assi-
milating all the influences it
was exposed to.
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UAPA Necessary
to Protect Rights,
says RK Singh

Our Political Bureau

New Delhi: Power and New &
Renewable Energy Minister RK
Singh on Thursday said tough
laws such as Unlawful Activities
Prevention Act (UAPA) are nee-
ded for protecting the rights of
people and in dealing with those
who indulge in crimes against
“fellow human beings”.

While addressing the inaugu-
ral sessionof the two-day ‘Natio-
nal Conference on Human
Rights in Indian Culture and
Philosophy’, Singh said respec-
ting the rights of women has be-
en an old tradition of the Indian
society much before the West
practiced it in the 1960s.“It is our
country that has expanded the
concept of human rights by en-
suring houses, piped water con-
nection, electricity, gas connec-
tion for all; health insurance co-
ver of Rs 5 lakh to every family
below the poverty line and right
tofood thatensured 80 crore peo-
ple got free food. This is the con-
cept of our human rights and let
noonepreachtous,” hesaid.

Speaking at the
event, NHRC chi-
ef justice (retd)
Arun Kumar
Mishra said, “It
isnotunderstood

‘Hegemonyof why there is an
onereligion effort to divide
has never different reli-
beenpartof gions when there
ourculture.it js no difference
never was in human beings
and Mllale‘ and why should
never, they be differen-
tiated in the name of religion.
Heemphasised thatthereisane-
ed to again implement the con-
cept of Mughal emperor
Akabr’s Deen-e-Illahi. He said,
“Sarva Dharma Sambhav or all
religions are the same has been
the ethos of India and hegemo-
ny of one religion has never be-
en part of our culture. It never
was and will never be.” Extol-
ling the virtues of Indian cultu-
re, he said all religions speak of
peace and non-violence. “Peace-
ful co-existence is our culture,
our dharma. If our blood is not
different, how can there be any
difference between religions
and gods? It is time to think abo-
ut the oneness of god. All reli-
gions have one goal.” he said.
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Hegemony of one religion never
been part of our culture: NHRC chief

Minority panel condemns the crime

OUR CORRESPONDENT

NEW DELHI: NHRC chief
justice (Retd) Arun Kumar
Mishra on Thursday said ‘Sarva
Dharma Sambhav’ or all reli-
gions are the same has been
the ethos of India, and that the
hegemony of one religion “has
never been part of our culture,
it never was and will never be”.

In his address at the open-
ing of a conference here on
‘Human Rights in Indian Cul-
ture and Philosophy; he also
said forcible religious con-
version was never accepted
by India’s civilisation and it is
“against humanity”

Extolling the virtues of
Indian culture, he said, all reli-
gions speak of peace and non-

Arun Kumar Mishra

violence. “Peaceful co-existence
is our culture, our dharma”.

“If our blood is not differ-
ent, how can there be any differ-
ence between religions, Gods,”
he said. “It is time to think
about the oneness of Gods, all
religions have one goal. Today,
don’t know for what reasons
or interests, attempts are being
made to create adivide. There is

a need to implement again the
syncretic tradition of (Akbar’s)
‘Din-i-1lahi; he said.

Earlier in the day, the
retired Supreme Court judge
addressed a technical session as
part of the conference, where he
said ‘ahimsa’ (non-violence) via
Buddhism is a “gift from India’
to the wider world.

His comments come in the
backdrop of brutal killing of a
tailor in Udaipur by two men
who had posted videos online
that claimed they were aveng-
ing an insult to Islam.

The two-day event is being
hosted by the National Human
Rights Commission (NHRC) in
collaboration with Indira Gan-
dhi National Centre for the
Arts (IGNCA). Continued on P4

NHRC
chief

The NHRC chief cited
Said Gandhi, Raja Ram
Mohan Roy, Swami Vive-
kananda, Ramakrishna
Paramahansa, Dayanand
Saraswati, and added “we
have to remember Akbar
also” in this context.

“Gandhi, Patel lived
with ‘ahimsa, it is taught
in Jainism and Buddhism
too. Forty-seven countries
have adopted Buddhism,
it is a gift from India —
‘ahimsa’. What Ashoka
borrowed from Buddhism
— ‘ahimsal.. What we have
given to the entire world is
being talked about today...
Indian culture, we have
not forgotten, it is in our
blood,” he said.

He then spoke of
‘adhikar’ (rights) and ‘day-
itva’ (duties) as spoken in
the Indian texts.

“"Adhikar’ is peacetul
co-existence. No one has
any right to kill anybody
or snatch someone else’
bread to satiate their hun-
ger or quench their thirst,
the NHRC chief said.

He also talked about
the land being a venerated
‘Bhoomi Devi’ (Mother
Earth) and River Ganga
being revered as a ‘Ganga
Maa’ and lamented that
society was “forgetting its
obligations” there too.

The NHRC chief
underlined that the fertile
nature of land was “being
destroyed” through use of
chemicals and fertilizers
as they benefit justa few
crops and render it “unpro-
ductive” later.

India is an agriculture-
dominated country and
the land gives bread to mil-
lions, he said.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary to rein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.

Speaking at the first Con-
vention on Human Rights in
Indian Culture and Philoso-
phy here, Singh said, “You
have to have laws like UAPA,
so we can act against terror-
ists and those who behead
other people. This is to pro-
tect the rights of others and
make sure that people who
don’t listen to the diktats of
terroristsarenot wipedout.”

The former Union home
secretary said, “The infrin-
gement on due process of few
citizens is to protect larger

RK SINGH

“ You have to have laws like
UAPA... This is to protect the rights
of others and make sure that
people who don’t listen to diktats
of terrorists are not wiped out

Power and renewable energy minister

humanity... It is to make sure
that people don’t get shot
(like in Jammu & Kashmir)
because they belong to a par-
ticular religion. That is the
factof life whichhas tobe im-
bibed and accepted.”
Singh’s reference to UA-
PA came in the backdrop of
the two youths, who behead-
ed a tailor in Udaipur over a
social media post, being
booked under the anti-terror
law. He said protection of hu-
man rights is part of every
Indian’s DNA andlaws UAPA
have to kick in when legal

systems to identify people
who violate the rights of oth-
ersfail and supportive mech-
anisms are needed.

NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been part of our culture”. He
said ‘Sarva Dharma Samb-
hav (All religions are Equal)’
has been the ethos of India.

“If our blood is not differ-
ent, how can there be any dif-
ference between religions,
Gods...It is time to think

about the oneness of Gods.
All religions have one goal.
Today, I don't know for what
reasons or interests, at-
temptsare beingmadetocre-
ate a divide. Today we want
that the syncretic tradition
of Akbar's 'Din-i-Ilahi' must
be implemented again,”
Justice Mishrasaid.

Singh also said peaceful
co-existence and ‘ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on
earth. We never discriminat-
ed against religions. We re-
spect all gods, that is why we
have a pantheon of gods. We
don't believe in conver-
sions,” he said.

Mishra said Indian cul-
ture believes in assimilating
all the influences it was
exposed to, a character trait,
and that should be regarded
as India's strength, not
weakness.
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Need UAPA for terrorists, those
who behead people: Minister

At Rights Meet, NHRC Chief Says No Religion Has Hegemony In India

Times News NETWORK

New Delhi: Union minister
RK Singh on Thursday said
special laws like the Crime
Control Act and Unlawful
Activities Prevention Act
(UAPA) are not only neces-
sary torein in terrorists and
“those who behead people”,
but also to protect the rights
and lives of others.

Speaking at the first Con-

vention on Human Rights in
Indian Culture and Philoso-
phy here, the minister said,
“You have to have laws like
UAPA, so we can act against
terrorists and those who be-
head other people. This is to
protect the rights of others
and make sure that people
who don't listen to the dik-
tats of terrorists are not
wiped out.”

The former Union home
secretary said, “The infrin-
gement on due process of
few citizens is to protect

out

RK SINGH
Power and renewable energy minister

“ You have to have laws like
UAPA... This is to protect the
rights of others and make sure
that people who don’t listen to
diktats of terrorists are not wiped

larger humanity.. It is to
make sure that people don't
get shot (like in Jammu &
Kashmir) because they be-
long to a particular religion.
That is the fact of life which
has to be imbibed and
accepted.”
Singh’sreferenceto UAPA
came in the backdrop of the
two youths, who beheaded a
tailor in Udaipur over a social
media post, being booked un-
der the anti-terror law. He
said protection of human
rights is part of every Indi-
an’s DNA and laws UAPA

have tokick in whenlegal sys-
tems to identify people who
violate the rights of others
fail and supportive mecha-
nisms are needed.

NHRC Chairman Justice
Arun Kumar Mishra said all
religions speak of peace and
non-violence and “hegemo-
ny of one religion has never
been partof ourculture”. He
said ‘Sarva Dharma Samb-
hav(Allreligionsare Equal)’
has been the ethos of India.

“If our blood is not differ-
ent, how can there be any dif-
ference between religions,

Gods...It is time to think
abouttheonenessof Gods. All
religions have one goal. To-
day, I don't know for what rea-
sonsor interests, attemptsare
being made to create a divide.
Today we want that the syn-
cretic tradition of Akbar's
'Din-i-llahi’ must be imple-
mented again,” Justice Mis-
hrasaid.

Singh also said peaceful
co-existence and ‘'ahimsa’
(non-violence) have been the
ethos of India. “We are the
most tolerant people on earth.
We never discriminated
against religions. We respect
all gods, that is why we have a
pantheon of gods. Wedon't be-
lieve in conversions,” he said.

Justice Arun Kumar Mis-
hra said Indian culture be-
lieves in assimilating all the
influences it was exposed to,a
character trait, and that
should be regarded as India’s
strength, not weakness.
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